
PBBRUARY 17. 1970 

[Dr. Kaml Slash] 

Fifty·eeventh RCfIC)rt of the Committee 
on Private Member.' Bills IUId lleIolu· 
tlons presented to tbe House on the 25tb 
February, 1970." 

MR. DEPUTY·SPEAKER ~ Tbe ques-
tion is : 

''That tbis House do qree with the 
Fifty·seventb Report of tbe Committee 
on Private Members' BiDs and Resolu-
tinn. oresented to tbe House on tbe 25tb 
February, 1970." 

Tile mo"oll ..,,,, adopud. 

CONSTITUTION (AMENDMENT) BR-L· 

(A_Itdme,,' 0/ A,tld. BS) 

SHRI SRINIBAS MISRA (Cuttack) :  I 
move for leave to introduce a Bill further to 
amend tbe CoDstitution of India. 

MIl. DEPUTY-SPEAKER: The ques-
tion is : 

"That leave he IlBnted to introduce 
a Bill further to amend the CoDltltu-
tion of India. 

Tire motiON Vla,adoptu. 

SHRI SRINIBAS MISRA : I Introduce 
the Bill. 

CITIZENSHIP  (AMENDMENT) BILLe 

(Amelldme'" o/Ieerlol/I 9, 10 ""d 
l"bltl,,,tlOII ./ II .... ,""",,10 A) 

SHIll M. N. REDDY (Nlzamabad 1: I 
mnve for leave to Introduce a Bill further to 
amend tbe Citizenlbip Act, 1955. 

MIl. DEPUTY· SPEAKER The ques-
tion is : 

''That leave he &ranted to introduce 
8 Bill further to amend tbe Citlzensbip 
Act, 1955." 

Tire motIoN _. adopted. 

SHRI M. N. REDDY: I introduce the 
Bill. 

CO!ITSTITUTION (AMENDMENT) BILL· 

(Ameltdmell' of Elglr,1r Selredllle) 

SHIll -M. MEGHACHANDRA (Inner 
Manipar) : I move for leave to introduce a 
Bill furtber to amend tbe CoDstitution •• of 
India. -

MR. DEPUTY -SPEAKER: The ques-
tion is: 

''That leave he granted to Introduce a 
Bm further to amend the Constitution." 

Tire motiON VI/U adopted. 

SHIll M. MEGHACHANDRA 
introduce the Bill. 

CML AVIATION (LICENSING) BILL· 

SHRI S. C. SAMANTA ITamluk): I 
move for leave to introduce a Bill to provide 
for tbe licensing of certain f1yinl IUId to 
repeal relevant ~ t  of tbe Air Corpora-
tions Act, 1953. 

MR. DEPUTY-SPEAKER: The ques-
tion is: 

"That leave be Branted to introduce 
a Bm to provide for the licensing of 
certain f1yinB and to repeal relevant 
sections of tbe Air Corporation. Act, 
1953." 

TI" motion lOa' adopted. 

SHRI S. C. SAMANTA: I introduce 
the Bill. 

PARLIAMENT LIBRARY BILL" 

SHRI S. C. SAMANTA ITamluk): 
move for ~  to introduce a Bill to provide 
for building up an up-ta-date and a 
compll!heMI,oc Library for ""rliament. 

MR. DEPUTY-SPEAKER: The ques-
tion it': 

"That leave be ~ a t  to introduce 
8 Bill" to provide for building up an up-
to-&te and a comprehensive Library ror 
Parliarnent" ' 

The ,,'olioll ~ S adopted . 
. __ ._-.. - ---_ . 
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